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(e) if the Act has not been extend-
ed, how the settlement of the land
was done under the aforesaid Act?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FATRS (SHRI VIDYA CHARAN
SHUKLA): (a) The Government of
Manipur have informed that no such
application is traceable in their re-
cords, The boundary of these two wvil-
lages was clearly defined in the sur-
vey map of 1923-24 and in the pre-
sent survey ration of 1962-63. The
question of demarcation of village
boundary therefore does not arise,

(b) to (e). Does not arise,

Development Works in Hill Areas of
Manipur

5865, SHRI M. MEGHACHANDRA.:
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the specific works of develop-
ment taken up in the hill areas of
Manipur since the development work
was taken over by the Security Com-
missioner;

(b) the amount spent so far on the
said development works;

(c) whether the attention has been
id to the supply of water and deve-
opment of communications; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) to (d). A statement is
laid on the Table of the House.
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Diplomats in Calcutta asked to keep
indoors

5868. SHRI D. N. PATODIA : Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Diplomats of
foreign countries stationed in Cal-
cutta have been instructed to keep
indoors after dusk;

(b) whether the Embassy offices
have sought any protection from
Government also;

(c) how long the protective mea-
sures are likely to continue; and

(d) what is the Government's asses-
ment of the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FATIRS (SHRI VIDYA CHARAN
SHUKLA): (a) No, Sir.

(b) and (c). In the context of the
murderous attack on the French
Consul General and his wife some-
time back, discussions were held by
the Chief Secretary, West Bengal
Government with representatives of
the Consular Corps, Calcutta and
security arrangements were made for
the Consular officers and their fami-
lies. Protective measures are still
being continued for some Consular
offices on specific requests from them.

(d) The situation is being closely
watched by State Government.
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